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%o me It was a personal letter he
wrote after seeing the Chief Engineer
and others [ think it was not only
a proper thing, I appreciate 1t

Shri Radha Raman. May I know
whether the letter, which the Prime
Minister received, mentioned certan
aspects of delay or whether it was a
general letter” What was the nature
of that letter®

Shri Jawaharial Nehru- I cannot go
into that personal and confidential
letter in this way in answer to a ques-
tion

8hri Aurobindo Ghosal. May I know
it the delay was on our part or on the
part of the engineers from Rusma”

Shri Jawaharlai Nehru: If the House
wants to know, 1t was neither on our
part nor on their part, it was on the
contractor’s part

Berder Viclation by Portuguese Army

*6. Shri Assar: Wil the Prime
Minister be pleased to state

(a) whether it 1s a fact that the
Portuguese Armay fired on the 28th
20th and 30th December, 1958 on the
Indian Border near Banda, Sawant-
wadi, Dstrict Ratnagiri, and

(b) 1if so, the details of the incident
and the action taken by Government”?

The Deputy Minister of Exiermal
Affatrs (Shrimati Lakshwmi Menon):
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(a) and (b). Government have
receaved no reports to show that these
meidents occurred on days and places
mentioned

Shei Joachim Alva: May I know on
which side these attacks take place
generally? 1s it Belgaum side, Karwar
side or Ratnagin mde? May 1 also
know why the mlitary police are not
called in when the cavihan police fai)
to repel these attacks”

Bhrimati Lakshmi Menon' The
answer was that there were no such
1eports

Mr BSpeaker: There have been no
reports and no mcidents How can
there be defence”

Shri Vajpayee: May 1 know whether
the attention of the Government has
been drawn to the Press reports that a
large amount of smuggling 1s going on
on this border and, if so, what steps
have been taken to stop that smug-
ghng?

Mr. Speaker: It does not relate to
that Ths relates o certam border
mncidents and not to smugghng

Shri Vajpayee: Incidents arise out of
smugghng

Shri Nath Pai: Are the Government
aware that of late there have been
efforts on the part of the armed
Portuguese naval units to iterfere
with Indian fishermen Ilegitimately
fishing m Indian waters near Daman®

Shrimati Lakshmi Menon: [ want
notice of a separate question

Ambar Charkhas

*7 Shri Keshava: Will the Minisn
of Commerce and Indusiry be plca-
ed to state

(a) the number of Ambar Charkhas
distributed 1in Mysoie State dunng
1958-59 so far

(b) the number of Charkhas which
are in operation,

(c) the total quantity of varn pro
duced there from, and

(d) whether weavers refuse to use
this yarn with the resuit that the
same remains unvold?
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The Minister of Industry (Shri
Masnbhal Shak): (a) Complete infor-
mation about the number of Ambar
charkhas distributed to spinners in
Mysore State during 1958-50 has not
yet become available. According to
reports so far received, 2,557 Amba:
charkhas were distributed in Mysore
State during 1958-50¢ upto the 31st of
December, 1958.

{b) Since the starting of the pro-
gramme in 19566-57, a total of 11,383
Ambar charkhas have been distn-
buted to spinners in Mysore State
sccording to reporis received upto
31st December, 1958, It is estimated
that on an average 10% of the
charkhas distributed usually remain
idle Therefore, the estimated num-
ber of Ambar charkhas being plied
by independent spinners in Mysore
State as on  31st December, 1858,
would be 10,254. In addition, a total
of 2000 charkhas have been distn-
buted as teaching aids mn parishra-
malayas and vidyvalayas located 1n
Mysore

(c) According to imncomplete reports
received so far, a total of 2 ¢4 lakh
1be. of yarn was produced m Mysore
State upto 31st December, 1958, from
the number of charkhas referred to
in part (b)

{(d) No, Sir

Shri Keshava: May we know the
1otal cost involved in this distribution
and if there is any attempt to realise
some money from the parties to
whom these have been distributed®
Shri Manubhai Bhah: These are the
standard schemes of Ambar Charkha
for different States. The distribution
costs are worked out according to
that scheme. If the hon. Member 1s
interested in any particular centre, I
can certainly get the cost worked out
for him.

Shri Tangamani: May I know whe-
ther the Central Government is going
to supply Mysore more Ambar
Charkhas in addition to the 7,000 and
odd? May I also know the daily
earning of a worker on this Charkha®

Shri Manubbal Shab: This is a
of Ambar
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part of it being written off as grant

Shri Thimmaiah: How many tramn-
Ing centres have been opened for
mving traimang in these Charkhas®

Shri Mannbhal Shah:
small and big centres

About 1700

Shri Sonavane: The hon Muuster
has said that a person can earn about
twelve annas &« Rs 1-4-0 per day
How many hours are requured to earn
thuis amount by working on this
Charkha?

Shri Manubhai Shah: Really speak-
ing, it 13 not a completely whole-time
job where a  worker works eight
hours The worker really works in
his part-time; 1t is a part-time job.
But in the parshramalayas they are
scheduled to work for eight hours of
which five or six hours are devoted
on the Ambar Charkha itself

Shri Rameshwar Tantia: May I
know whether any complaints have



Bhopal Capital Project

*¢ bl V. C. Shokis: Will the Min-
wter of Planning be pleased to refe:
to the reply given to Unstarred Ques-
tion No 1607 on the 18th December,
1988 and state

(2) whether the Working Group
appointed to examine the proposals
of the Government of Madhya Pra-
desh with regard to Bhopal Capital
Project has since completed it<
examination of the matter,

(b) if so. the results thereof, and

(c) the decision, if any, taken
the matter”

The Deputy Minjstey of
(8hri 8. N. Mishra): (a) No, Sir

(b) and (¢) Do not arise

Shri V. C. Shukis: What are  the
reasons for the undue delay” Thic
project is bemng considered for the Jast
two years and a great dea! of hard-
slup is being experienced on account
of this delay By what time do the
Government propose to finslise thix
scheme®

Shri 8. N, Mishra: As the hon Mem-
ber 13 aware, the committee was ap-
pointed only about the muddle of
December last There has been some
delay in the meeting of the committee
for very minor reasons but we are
lﬂhltouetoi‘twi‘lmﬂsm

Posts and Telegraph  Department
quarters were undertaken to be built
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in Chandigarh. Will the Government
consider the possibility of doing such
things to help the capital project of
pPhopal also?

8hri 8. N. Mishra: AlIl these mat-
ters can be considered by the com-
mitiee which hss been appointed
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Forged Passports

[ Shri Ram Krishan:
»g. J Shri Damani:
Shri Nagi Reddy:
( Shri Vasudevan Nair:

Will the Prime Minister be pleased
1o refer to the reply given to Starved





